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Central Administrative Tribunal
Principal Bench, New Delhi.

OA^130l/96

Neu Delhithis the 26th day of Duly, 1996,

Hon'ble Sh. A.iy. Haridasan, l/.C.(3)
Hon ble Sh, K, Muthukumar, P'lember(A)

Sh. Phire Ram,
Stenographer,
Mational Museum,
3anpath,lteu Delhi. Applicant
(through Sh, Gooduill Indeuer. adv/ocate)

o

%

ve rs us

1 . Secretary,
Department of Culture,
Ministry of Human Resource
Development, Shashtri Bhauan.
Neu Delhi, '

2, Director General,
National Museum,
Janpath, Neu Delhi,

3, Administrative Officer,
National Museum, Neu Delhi,

4, Junior Administrative Officer
National Museum, Janpath,
Neu Delhi, ' d o ^

Respondents

,  ̂ ORDER (oral) , .
□ elivered by Hon'hle Sh a i/ u .uy nun Dxe ijh. A,U, Haridasan , I/,C . (j)

The learned counsel for the applicaat
aftsr arguing some time seeks permission to uithdrau
this application uith liberty to moue an appropriate
application. Granting such liberty, the application
is closed as uithdraun.

(K, Muthukumar)
M (a)
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(A,I/, H asan
I/.


